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SHRI NIREN GHOSH :' Agreement for 

Half-an-hour   discussion. 

SHRI BHUPESH GUPTA : Half-an-hour 
discussion and Question Hour are twa' 
different things. Question Hour has an impact, 
I can say. If there is agreement between the 
Government and the Opposition, in such a 
contingency Short Notice Question should be 
admitted. 

SHRI NIREN GHOSH : I am supporting 
you. 

SHRI OM MEHTA : The position at 
present is that we have extended the House up 
to the 7th.     {Interruptions) 

MR. CHAIRMAN : I have heard you 
completely. Leave it to me. You may now 
start with your  Galling Attention. 

CALLING   ATTENTION TO A MATTER 
OF    URGENT   PUBLIC IMPORTANCE 

Reported Clash between    Pant Polytechnic 
Students and DTC employees at Okhla, New 
Delhi 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI PRANAB MU-
KHERJEE) : Sir, according to the report 
received from District Authorities of Delhi, 
the facts of the incident that took place 
between D.T.G. staff and students of G. B. 
Pant Polytechnic on 30-8-74 are briefly as    
follows. 

A    number of students of the    above 
Polytechnic   demonstrated and demanded the    
resignation of the Union   President. When he 
refused to do so, the    students went on a 
sudden strike at about 1 P. M. Since  they were  
to   go  to  their  home earlier   than the 
scheduled time i.e. about 3* 30 P.M., the   
students sent a message to the  nearby     
Kalkaji depot  of    D.T.G. through a Traffic 
Inspector, to have the students'   special buses 
sent af that time. As the    special buses had not 
arrived til' 1-30 P.M., D.T.G. bus   No.   DLP-
1880, which   had just  been     outshedded,  
was stopped by the students at Punj Sons bus 
stop on  the  main  Lai Kuan road   and 
hijacked  into  the  Polytechnic     premises. 
The    crew of the bus was also brought down 
and manhandled.    At about  1 • 50 P.M.     the  
students        hijacked  another D.T.G.   bus     
No.     DLP-1853   into  the Polytechnic       
compound   but   the   crew managed to escape 
to   Kalkaji   Depot of D.T.G.   and   reported   
the   development of hijacking to the Depot 
Manager,   who went to the Kalkaji Police    
Station.    Almost      simultaneously,      some      
D.T.G. employees went  towards  the  
Polytechnic and     engaged  themselves  in a     
quarrel with the students.    Information  
regarding this    quarrel was conveyed by some 
one to the Central   Police Control Room and it 
was    transmitted to the Kalkaji Police Station 
at about    2-10 P.M.       A Sub-Inspector   of      
Police,   accompanied   by seven or eight other 
police   officials rushed to   the   spot   and   
tried   to   separate   the clashing groups.    
Some D.T.G.    workers returned to the    
Kalkaji Depot. 

By that time, however, a rumour   had ! 
spread among D.T.G.    workers that the i 

crew of the  hijacked bus had been beaten to 
death and    that the Depot Manager was in the     
custody of students.      Infuriated at this,    
about eihgty or ninety D.T.G.   workers   
reached the Polytechnic compound and a  clash 
started b«t veen them and   students, in which 
both    the sides indulged in   stone throwing   
freely. The   students set D.T.G. bus  No.   
DLP-1880 on    fire but the D.T.G.    workers 
managed  to  drive  the   other  bus  away. The     
policemen  tried   to  intervene  but being    
very small in number, they could not     
effectively     control    the   situation. Some of 
the    students went on the roof tops and 
continued stone throwing. D.T.C. workers   
also   entered   the      Polytechnic Principal's 
room, ransacked the furniture there and 
attempted to set it on fire.    By this   time, Sub-
Divisional Police   Officer and     Station 
House Officer    arrived in their   jeeps with 
men and went into the compound to   contain 
the   trouble.     But still the police force was 
heavily   outnumbered and   was caught in the 
cross fire of stone   throwing.       At about 2-50 
P- M. one    platoon of armed police    
reinforcement  along with a tear gas squad 
arrived. The       Sub-Divisional       Magistrate   
also reached the   spot.    The   reinforced 
police force entered the  Polytechnic     
premises and was able to clear it of riotous 
elements. When the area was being   combed, 
it was found   that a large   riotous   student 
mob has    gathered near the boundary wall of 
the    Polytechnic   adjoining   village   Har-
kesh Nagar.    Groups  of riotous  students and 
D.T.G.   workers were also   scattered over  in    
other areas.      At about    3-10 P.M.    the 
Superintendent of Police,    the A.D.M.    and       
further       reinforcement arrived.    Police 
parties    were constituted and sent in various   
directions to disperse the    riotous elements.        
In this process,, fifteen teargas shells had to be 
used.     The situation was brought fully under 
control by   about   3-40 P.M. 

In the incidents, fourteen students three 
D.T.G. workers and five policemen (including 
the Sub-Divisional Police Officer)      received      
injuries.       All   the 
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[Shri Pranab Mukherjee] injured were 
discharged after medical examination and first 
aid, except two D.T.G. workers, who received 
serious head injuries, and were admitted to 
Safdarjung    Hospital. 

The fire brigade also arrived on the spot at 
about 2-40 P.M. but its staff was prevented by 
the students from entering the Polytechnic 
compound. But at about 3-15 P.M. the fire 
brigade was placed in a position to deal with 
the fire. However, by that time, bus No. DLP-
1880 had been more or less fully burnt, though 
the fire brigade staff was able to check the fire 
to the furniture in the Principal's (office) 
room. 

The police have registered two cases of 
rioting vide FIR Nos. 692 and 693 dated 30-8-
74 against D.T.G. employees and students. 
Twenty students and nine D.T.C. workers 
were arrested and taken in police  custody on 
the spot. 

The estimated loss to the D.T.C. on account 
of burning of bus No. DLP-1880 is about Rs. 
60,000. This vehicle was two years old, 
having been put on road in 1972. 

The Polytechnic has been closed in-
definitely to avoid recurrence of trouble. The 
examinations will, however, take place as 
scheduled. According to a rough assessment, 
the damage caused to the property of the 
Polytechnic is estimated to be between Rs. 
60,000 and Rs.   70,000. 
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SHRI   PRANAB      MUKHERJEE    : 
Sir, Rajnarainji has given his version of 
the incidents which took place in the G. B. 
Pant Polytechnic premises. As I have 
already mentioned in my original answer, 
the whole matter is under investigation 
and until we are in a position to have the 
full facts which led to this incident, per 
haps it would be too early to come to 
ny conclusion as to whether the goondas 
were responsible or whether the D.T.C. 
employees were responsible or whether 
the    students were    responsible for 
this type  of incident.      But,     Sir,     the report 
we  received is not from the D.T.C. but      from  
the   Delhi      Administration and on the basis of 
that I have  submitted my information for the  
consideration  of the honourable   House and in 
that   too I have mentioned that the whole matter 
is under investigation and when we  are in  a 
position  to have  the  full     reports and are in a 
position to identify the people who are   
responsible for these    incidents, I can assure 
Shri Rajnarain and through you,   Sir, this House 
that no guilty person would be   sheltered and 
due   action will be taken    against those 
persons.   At the same time,    Sir, perhaps from 
the facts themselves, as they have been reported 
in the Press    very   widely,  Mr.    Rajnarain 
would find that the bus was totally burnt and it 
was almost a new bus and it is only two years 
old.    It has come in the Press and I have also   
already mentioned that the police  arrived there 
at  2-10 P.M. as soon as they got the   
information.    The Sub-Divisional     police     
officers and  the Station House   Officersjalso 
arrived there at about    2-50 P.M.       But they 
weie outnumbered by both   the   groups  and I    
have   already    mentioned      in    my statement   
that   they  were   outnumbered by the    rioters 
and the rioters belonged both to the D.T.C.  and 
the    students. As a result of this, when the 
police forces were not reinforced till 3-10 when 
the Superintendent of Police and the Additional 
District Magistrate   along with the Teur Gas 
Sqad   reached  the  place, the police 

was not in a position to tackle the situation 
The same thing happened to the Fire 
Brigade also. The Fire Brigade reached 
there at about 2-40 P.M. But it could not 
tackle the situation until 3-15 when the 
riotous elements were tackled and then the 
Fire Brigade people were allowed to work. 
As a result of that, though they were not in a 
position to save the bus, they were in a 
position to save the furniture and prevent the 
fire from spreading to the other areas. 

Regarding the other points which he has 
mentioned, Sir, all these are under 
investigation. Whether the D.T.G. people 
entered the staff quarters and whether they 
beat the students—all these matters are 
under investigation and we would be in a 
position to have a clear picture after the 
investigation is over. 

 

MR. CHAIRMAN : The clarification is 
over. I will give an opportunity to another 
Member. We will have to follow the correct  
procedure. 

 

MR. CHAIRMAN : Please hear me. You 
have had the clarification from the Minister. 
Now another honourable Member is there 
who is in a mood to ask for a clarification. 
Let him also put the question. 
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not possible for  the  Depot authorities  to 
comply with the request of the students. . . . 

SHRI PRANAB MUKHERJEE : I 
mentioned 'perhaps' because as I have already 
mentioned We are awaiting fuU details. 

 
SHRI PRANAB MUKHERJEE : Sir, I 

entirely agree with the hon. Member when he 
suggests that nobody should take the law and 
order in his own hand. And this is applicable 
both to tht D.T.C. employees and the students 
simultaneously. At the same time he has 
suggested that steps should be taken against 
the erring conductors who indulged themselvts 
In such activities. I have already mentioned in 
tht main reply that already 9 D.T.C. employees 
have been amsted; police is investigating . . . 

 

MR. CHAIRMAN :   He will do it. 

SHRI O. P. TYAGI : Why has he not done 
? 

SHRI PRANAB MUKHERJEE : I would 
like to appeal to the hon. Member to consider 
suppose if the bus was available and if the 
students demand buses at any odd time, 
Would it be desirable or would it be feasible 
to give them buses whenever they would like ? 
Would is not open up   flood-gates of demands 
? 

 

SHRI PRANAB MUKHERJEE : Sir, I have 
mentioned already that I am looking into the 
whole affair and I am awaiting detailed 
reports. But so far as the present question is 
concerned, it is very limited, whether the 
students could have the bus at any odd time, 
whether it would be possible for D.T.C. to 
give them buses at any odd time and if they 
gave it, whether it will not have to be done at 
the cost of other commuters because students 
are not the only commuters of D.T.C.   buses. 
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MR. CHAIRMAN : He is enquiring into the 
matter. He has not got all the facts as yet. 
Therefore, he is trying to collect the facts to 
place before the House. 

SHRI PRANAB MUKHERJEE : And for 
the information of the hon. Member I can tell 
him that since the beginning of these academic 
institutions, there have been cases of hijacking 
of buses by students and I give figures which 
relate to   period upto   30th August 1974 , . . 

SHRI PRANAB MUKHERJEE : I would 

also request the hon. Members only to confine 
to this aspect. That is why I have already 
mentioned that the police is looking into the 
whole matter as to who was at fault, whether 
the students or the D.T.G. employees working 
at the Kalkaji Depot. I have already given an 
assurance that is anybody is found guilty he 
will be taken to task and he will not be spared 
whether he belongs to the D.T.C. Employees 
union or the Students union. 

 

SHRI PRANAB MUKHERJEE : Sir, 
regarding that point also, on an earlier occasion, 
I mentioned in this House that we are 
consulting the students. And in fact, the D.T.C. 
General Manager was in touch with Mr. Jaitley, 
who has been elected as the President of the 
Delhi University Students Union. He is con-
sulting other student leaders also. He is trying 
to accommodate their suggestions as far as 
possible and practicable. Bur it has to be kept in 
mind that with the limited resources, it is not 
possible to give effect to all the suggestions that 
the student leaders are coming forward with* 
But at the same time, I can assure the hon. 
Member that the services and the special fleet 
which were given to the students before 
introducing some new services are continucing. 
In addition, certain additional facilities have 
been given to the students for going to the 
Campus and coining back from the Campus to 
their respective areas. And we have always 
been constantly trying to improve these   
services as far as possible. 

SHRI KHURSHED ALAM    KHAN 
(Delhi) : Sii, the Delhi transport unfortunately 
is again in the public eye and is very much in 
the Press. At the outset, I would very much like 
to say that this incident between the students 
and the staff of the Delhi Transport is most 
deplorable and such incidents have to be 
avoided. But at the same time we must be a 
little more realistic and realize as to what the 
main trouble is. The rea* main trouble in Delhi 
is the transport capacity available to the public. 
In no big city like Delhi or Calcutta or Bom-
bay, only road transport services can meet the 
requirements of the travelling public. And, 
therefore, We have to find some other solution 
and some other answer to this problem. The 
real problem, therefore, can only be solved 
when there is a rapid transport system in Delhi. 
Otherwise, this will be only a patch work and it 
would not meet the entire requirements of the 
Delhi travelling public satisfactorily.    No 
doubt, in the      recent 

MR. CHAIRMAN :   He need not go into 
other   incidents.     That is all right. 
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[Shri Khurshed Alam Khan] past, there has 
been some improvement in the Delhi transport 
services, particularly their Sugam service, the 
Green Line service and the Mudrika service. 
And unless We encourage the Delhi Transport 
Corporation to give still better performance it 
would not help the situation in any Way. The 
real problem is that at the moment We have to 
co-operate with the Delhi Transport which is in 
great difficulty, particularly regarding the 
transport capacity. Therefore, unless We 
extend our full kco-operation— by we I mean 
We, the travelling public— it would not be 
possible for the Delhi Transport Corporation to 
meet the situation with the available capacity a1 

their disposal. No transport problem or, in fact, 
any problem can be solved by taking the law 
into ones own hands. You cannot achieve it by 
burning the buses or destroying the equipment 
which is utilized for transporting the people. 
Therefore, destruction of buses has to be 
stopped. Some indiscipline on /he other side 
has also to be checked, and the Delhi Transport 
people have to do their best and give their best. 
The reorganization of services is already under 
consideration and I suppose the Delhi 
Transport will certainly be able to find a 
solution, which will be, of course, not a long-
term solution but a temporary solution. 
Therefore, We have to give them a chance, We 
have to give them an opportunity, we have to 
give a little breathing time to improve their 
own performance and do something   better. 

Here, once again, I would like to remind the 
D.T.C. and the hon. Minister that the 
productivity in Delhi Transport has to be 
improved. The real problem is the inadequacy 
of transport capacity Therefore, if a large 
number of buses are held up in the workshops, 
it is not going to help the situation. Therefore, 
as soon as possible, more buses have to be 
brough" in road and completely in a road-
worthy condition. 

Another very important factor which is 
under consideration of the Delhi Transport 
Corporation is the change-over point. And, I 
suppose, as soon as the concerned Authorities 
are able to establish the changeover points, it 
wou'd be possible or them to reorganize their 
services by running more buses and by 
utilizing their equipment and their available 
transport capacity in a more effective and 
useful manner. Now, there are certain aspects 
which have got to be looked into by the D.T.G. 
management very carefully Number one : 
Particularly the South Delhi has always been a 
trouble spot for them. And, therefore, I do not 
see any reason why they cannot augment their 
fleet, and supervisory staff in that area and 
have more responsible, more efficient and 
more effective persons who should be always 
available there during the operational     period. 

Sir. in this connection, another im-ponam 
actor is the public relations of Delhi Transpor 
Corporation. No doubt, Delhi Transport 
Corporation has been doing useful work and 
providing useful services but they are weak on 
the side of public relations system and, 
therefore, they have to improve their public 
relations system and by improving their public 
relations system they can ultimately improve 
their   image also. 

SHRI PRANAB MUKHERJEE : Sir, the 
hon. Member has made some very good 
suggestions which are based upon his personal 
experience about the functioning of the D.T.C. 
I feel his suggestions are wise and I can assure 
him that all the suggestions put forward by him 
will be looked into. At the same time, Sir, I 
would like to point out two or three de-
ficiencies from which we are suffering. It is 
undoubtedly a fact that the productL vity of the 
D.T.C. fleet is low, as low as 65 per cent; 
normally it should be 8o to 85 per cent. Then, 
again, maintenance facilities in this 
organisation being in. adequate,    it is not 
possible to take care 
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of the regular maintenance of buses. In this 
connection, some serious efforts are being made 
to have some more new depots. Serious efforts 
are also being made to get the spare parts and 
engine materials. As a result of the non-avail-
abi l i ty  of these critical items, it is not possible 
to get as many buses on the road, as we want to. 
These things are being , looked into. 

Regarding improvements to be effected ;n 
the public relations system and inducting 
greater efficiency in the supervisory staff, 
particularly in the trouble areas, we shall look 
into these matters and we shall try to see that 
as far as possible the suggestions made by the 
hon. Member are given   effect to. 

SHRI LOKANATH MISRA (Orissa) . Sir, 
ai the outset, I would say that it is 
inappropriate for the Minister in charge of the 
D.T.G. to have opted to reply to the questions. 
The Minister in charge of the Home Ministry 
should have been the appropriate person on 
this occasion to have replied to question 
because we Would have expected a more 
objective statement from the Home Minister 
rather than from the Ministry which is a party 
to the incident. 

So, Sir, since he is replying to the ques. 
tions, I would take this opportunity of asking 
only one or two questions relating to the 
D.T.G. itself. Sir, may I know whether it is not 
a fact that the number of buses that ply in 
Delhi is far too short compared to the needs of 
the people as a result of which there is, 
sometimes, a queue of more than half a mile 
long, circuitous though, waiting for hours 
together in order to avail of a bus to a 
particular locality ? I agree that in the mean 
time there has been some improvement by the 
introduction of two new services—one being 
called the Sugam service and the other the 
Mudrika service, or something like that. I do 
not know who has masterminded it. If 
somebody has to get the credit which is due to 
him, I Will give to him. 

But, Sir, I would like to know1 whether it is 
not a fact that in spite of all this there is 
terrible scarcity of buses in the capital city 
and because of this scarcity all the trouble 
starts. 

Sir, besides this, in some cases it has 
been brought to my notice that the 
conductors   have   been
 misbehavin
g 
grossly not only with   students alone but even 
with ladies also.    In some cases, I have  been     
told that ladies have  been pushed  out  of buses  
because  the  buses Were  overcrowded  and  
the     conductors Would not allow the ladies to 
get in.    Sir in   order   to  save   the  people  
from   this harassment—who pay for this  
service, not that they go gratis in buses—could 
at least some amount of consideration from    
the humanitarian point of view be shown   by 
the conductors and,   therefore, would the hon. 
Minister take the trouble of advising the 
conductors not to misbehave at all  ? Sir, in 
some cases, the trouble arises only out of this     
misbehaviour.    May be, in this     particular     
case  also  a  particular student   Was   
misbehaved   with   by   the conductor and,    
thereafter, the   students as they are—students 
are after all students children are after all 
children—must have mobilised    together and    
wanted to ex. press    their    anger towards the 
D.T.G. staff, which should have been   taken in 
a milder Way by the D.T.C. staff. 

In spite of that they retaliated, knowing that 
the other party were only    students and may 
be one of them or many of them would have 
been children of the D.T.C. staff     
themselves.    Therefore,      can      I expect    
from  the hon.     Minister     that there should 
be a code of conduct   introduced  among the 
D.T.C. staff  so that no conductor should have  
the     audacity of misbehaving  with  the     
passenger  while he gets into the bus ?   Even   
overloading has  been    sanctioned by the     
Ministry. I   would say that there must be a 
limit to that and beyond that nobody    should 
be allowed to get in.     If  anybody   gete in, 
he should not be thrown out and mors 
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[Shri Lokanath Misra] so in case of children 

and ladies. If he does that, probably there will 
be some improvement in the running of the 
D.T.C. in the area and to add to that I Would 
say that immediately funds should be found in 
order to get more buses. It is a matter of great 
shame for any city and more so for the capital 
of India to have no buses while miles of 
waiting passengers queue up for one of the 
buses which they do not get in time. 

SHRI PRANAB MUKHERJEE : Sir, it is a 
fact that the number of buses which are on road 
is inadequate in comparison to the requirement 
to cater the needs of the commuters of Delhi. 
There is no denial of this fact and on an earlier 
occasion I have already said that even the 
buses which could be put on roads are not in a 
position to do so because of the non-
availability of spare parts, tyres etc. We are 
looking into all these points and to that extent 
we are quite in agreement with the hon. 
Member that until and unless we can augment 
the fleet and more buses are put on the road, 
difficulties and deficiencies of commuters 
would not be eased. Till that time this type of 
condition of travelling in the buses will be 
there. Under the prevailing conditions naturally 
the tempers of commuters and conductors 
cannot be expected to be normal and usual. As 
a result of that sometimes some unpleasant 
incidents are taking place_ I am aware of it and 
we are trying to see how quickly we can 
augment the fleet and how quickly we can 
make arrangements for better services with the 
existing vehicles which are available With us. 
Secondly, I agree with you that there is scope 
of improving the training in the behaviour of 
conductors and drivers and other operating 
staff. On earlier occasions, I informed the hon. 
House that we are trying to improve the 
training system of the conductors. Not only 
that certain other measures for greater 
supervision, giving some sort of incentive if 
possible to improve their training to  make  
them socially  aware  that  thii 

type of behaviour is neither helpful to them nor 
to the commutors—all these attempts are being 
made and I think with the co-operation of the 
hon. Membe r and the other people who use the 
Delh; buses, it would be possible to make some 
improvement in that    area. 

DR. Z. A. AHMAD (Uttar Pradesh) : Sir, as 
has been correctly pointed out) the real solution 
of the problem lies in providing more buses, 
putting more buses on the road and particularly 
on those areas from where high sensitive 
sections of the community are travelling—that 
is to say the student community. That is the 
basic solution, that is the long range solution. 
But I think, these daily conflicts between the 
students and conductors or bus drivers should 
be taken serious note of. We cannot give one-
sided judgment that always the students are at 
fault or always the conductors are at fault. 
Sometimes the fault lies on one side and 
sometimes the fault lies on the other side and 
the fact is that there is a constant strain under 
which both the students and the conductors 
have to function. The students are in a hurry to 
reach the college and the bus conductor is also 
in a desperate condition, he cannot take all the 
people standing outside and peg them up like 
fish in the bus. Now about this case yesterday 
and this morning a deputation of trade 
unionists, that is to say the bus drivers and bus 
conductors' union, came to me and said that in 
this case it Was a blatant and one-sided attack 
by students. I do not know how far it is correct. 
The students got annoyed and burnt the bus.     
That is a  reality. 

DR. Z. A. AHMAD :   That they   say is   
absolutely a blatant lie. 

SHRI RAJNARAIN :   Who  says ? 
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DR. Z. A. AHMAD : The workers 
themselves say. Now since you have 
interrupted me, I want to put things straight. To 
say that the bus conductors themselves burnt 
the bus is fantastic-It is normally the students 
who burn the buses. Since my friends are all 
the time laying the entire blame on the workers 
I want to correct the whole thing. It is a fact 
that the bus conductors and the bus drivers do 
not burn the buses. It is a fact that students out 
of rage burn buses. That is a reality. I do not 
want them to burn the buses at all. Therefore, I 
want that a proper enquiry should be made... 

 

DR. Z. A. AHMAD : Yes, you have given 
the judgment. 

MR. CHAIRMAN : Why are you replying 
to him ? 

DR. Z. A. AHMAD : He has definitely 
stated that bus conductors burnt the bus and 
since some of them have been arrested, I 
should put all the information before you. My 
information is that the students burnt the bus. 
The bus conductors and the bus drivers did not 
burn. Now a proper enquiry has to be made. 
Students have been arrested; Workers have 
been arrested. I Want that an enquiry should 
not be only departmental enquiry. I Want that 
the enquiry should be such in which public 
men should be associated and some members 
of Parliament or prominent citizens of Delhi 
should be associated because on the one hand 
there is an organised trade union; on the other 
hand there is the sensitive section, the 
community of students. Let some people who 
are in the political life of the city or in the 
political life of the country, go and examine the 
whole thing. 

SHRI M. P. SHUKLA (Uttar Pradesh) :    
Why not a judicial enquiry ? 

DR. Z. A. AHMAD : I think public men 
should be associated with that enquiry. We 
appreciate the sentiment^ and the problems of 
students; we also appreciate the difficulties 
and problems of the workers. It should not be 
an official enquiry. Even if you have some 
officers associated, I do not mind but some 
public men should be associated with it who 
can patiently examine the problems and 
difficulties of the students and the workers and 
make suggestions to avoid such conflicts. That 
is my request, I hope my demand will be 
considered sympathetically. 

DR. R. K. CHAKRABARTI (West Bengal) 
: On a point of order. As rhe hon. Member Dr. 
Ahmad pointed out if it would have the case of 
hijacking and only the students hijacked the 
bus and took it inside the Polytechnic 
compound, my question to Dr. Ahmad is how 
come the D.T.G. people were found inside the 
Polytechnic and they have been arrested and 
they have been injured ? Those drivers and 
conductors should have gone running to the 
police station and reported the facts to the 
police and the matter would have been settled. 
How was it possible that so many of D.T.C. 
staff were found inside the Polytechnic and 
they were injured and taken to hospital ? 

DR. Z. A. AHMAD :     It is a compli cated 
situation which   existed.     Worken are not 
entitled to go... 

12 NoON 
SHRI PRANAB MUKHERJEE : Without 

going into the controversy just at this moment I 
would appeal to the hon. Members to wait for 
the report of the inquiry. As I have already 
mentioned in my statement both students and 
the D.T.C. employees were found in the pre-
mises of the Polytechnic quarrelling among 
themselves and as a result of that the police had 
to intervene and the police arrested people 
belonging to both the quarrelling factions. Up 
to now we have received this information. I 
agree with Dr. Z. A. Ahmad when he   suggests   
that 
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[Shri Pranab Mukherjee] the stress and 
strain in which the students have to travel and 
the D.T.C. employees have to work is not 
congenial for normal behaviour and it is as a 
result of that this type of incidents are taking 
place. I think unless we can improve the 
service as such this type of undesirable 
incidents, whatever efforts we may make to 
avoid such things, cannot possibly be avoided. 
It would be an ideal situation if we could avoid 
them. If there is any deficiency in the 
administrative system I assure you we shall go 
into it and try to remedy the deficiency. We 
shall examine whethef individual omissions 
and commissions are leading to these incidents. 
But perhaps the problem is not so simple. We 
shall have to go into it. 

Regarding the involvement of some public 
persons in the inquiry perhaps I do not think it 
would be desirable at this stage when a police 
inquiry is taking place and two criminal cases 
have already been filed with the police. 
Therefore let us Wait for the report and the 
result of the investigation and thereafter if it is 
necessary we might then consider. 

 

MR. CHAIRMAN : There is no point of 
order. The Minister has already said that there 
is an inquiry going on. If the report is not 
satisfactory then he will go into the matter 
further as suggested by the hon.   Member. 

 

REFERENCE TO WORKING CONDI-
TIONS   OF   STAFF   EMPLOYED  IN 

FOREIGN EMBASSIES IN THE 
CAPITAL  

SHRI M. P. SHUKLA : I was the first. 

 
MR. CHAIRMAN : That item is over now.    

No,   special mention. 

 


